CONTINUED FROM PART 2

INTRODUCTION

In view of the recent amendment made in the Designs (Amendmee, ROI08 with effect from 17/06/2008,
Publication of the matter relating to Designs is being publishatié Official Journal of The Patent Office.
This Journal is being published on weekly basis on every Friday cowaengarious proceedings on Designs
as required according to the provisions of under Rule 22, 25, 27 and 39 oégslym DAmendment) Rules,
2008. All the enquiries on this Official Journal and other informatiomegsired by the public should be
addressed to the Controller General of Patents, Designs & Tvedks. Suggestions and comments are

requested from all quarters so that the content can be enriched.

The Patent Office Journal 16/04/2010 10753



CANCELLATION PROCEEDINGS
under Section 19(1) of the Designs Act, 2000 &
Designs (Amendment) Rules, 2008

(1)

“Milltec Machinery Pvt. Ltd., an Indian compay of 51-A% Phase KIADB Indl. Area, Bommasandra,
Bangalore-560099, State of Karnataka, India has filed an applicatioB2dmM2010 for cancellation of
registration of registered Design N&gil7330under class 15-03 titled as ‘Rice Whitening Machine’ in the name
of Agritech Engineering Pvt. Ltd

(2)

“Honda Motor Co. Ltd., a Japanese company of 1-1, Minami-Aoyama 2-Chdmato-Ku, Tokyo, Japan
has filed an application on 4/1/2010 for cancellation of registratioagi$tered Design N@18156under class
12-11 titled as ‘Electronic Scooter’ in the name of Avon Cycles Linfited

3)

“Shri Pradeep Mathur, S/o. Shri B.P. Mathur, A-89, Nehru Vihar, Timarpelhi[110043, India, an Indian
national filed an application on 12/3/2010 for cancellation of registration of negidbesign No178564under
class 10 titled as ‘Footweéam the name of Kiran Shoes manufacturefsP.B.N0.497, Maharajganj, Ring
Road, Kathmandu, Nepal

(4)

“Shri Shailesh Vallabhdas Makadia trading as Radhe Engine@ungAddress at D-110, Rajoot Industrial
Estate, 4 Umakant Pandit Udhyognagar, Mavdi Plot, Rajkot 360004, Gujarathbmlifiled an application on
30/3/2010 for cancellation of registration of registered Design 280498 under class 15-09 titled as
‘Briquetting Plant Machine’ in the name of Sanjay Ratilal Tilala
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CANCELLATION PROCEEDINGS
under Section 19(1) of the Designs Act, 2000

(1)
“The Ld. Asstt. Controller of Patents & Designs passed an ordd/332010 to dismiss the petition filed by
M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 12/4/06&ntellation of
registration of the registered Design N@®3203dated 15/9/2003 under class 06-11 titled as ‘Carpet’ in the
name of Mr. Mahesh Kumar Choudhary & Mrs. Basu Devi Choudhary, both Ipdiamers, trading as M/s.
Saraswati Exports, an Indian partnership firm of 3 Ganesh Colonyd€ulimar Garden, Amer Road, Jaipur-
302002, Rajasthan, India.’

(2)
“The Ld. Asstt. Controller of Patents & Designs passed an ordd/332010 to dismiss the petition filed by
M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 2J@62for cancellation of
registration of the registered Design N@®3205dated 15/9/2003 under class 06-11 titled as ‘Carpet’ in the
name of Mr. Mahesh Kumar Choudhary & Mrs. Basu Devi Choudhary, both Ipdiamers, trading as M/s.
Saraswati Exports, an Indian partnership firm of 3 Ganesh Colonyd€ulimar Garden, Amer Road, Jaipur-
302002, Rajasthan, India.’

(3)
“The Ld. Asstt. Controller of Patents & Designs passed an ordd/332010 to dismiss the petition filed by
M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 2J@62for cancellation of
registration of the registered Design N@®3206dated 15/9/2003 under class 06-11 titled as ‘Carpet’ in the
name of Mr. Mahesh Kumar Choudhary & Mrs. Basu Devi Choudhary, both Ipdiamers, trading as M/s.
Saraswati Exports, an Indian partnership firm of 3 Ganesh Colonyd€ulimar Garden, Amer Road, Jaipur-
302002, Rajasthan, India.’

(4)

“The Ld. Asstt. Controller of Patents & Designs passed an ordd/332010 to dismiss the petition filed by
M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 20062for cancellation of
registration of the registered Design N®3208dated 15/9/2003 under class 06-11 titled as ‘Carpet’ in the
name of Mr. Mahesh Kumar Choudhary & Mrs. Basu Devi Choudhary, both Ipdramers, trading as M/s.
Saraswati Exports, an Indian partnership firm of 3 Ganesh Colonyd&alimar Garden, Amer Road, Jaipur-
302002, Rajasthan, India.’

(5)

“The Ld. Asstt. Controller of Patents & Designs passed an ordd/332010 to dismiss the petition filed by
M/s. S.N. Kappor Exports, Khawasji Ka Bagh, Amer Road, Jaipur-302002 on 20062for cancellation of
registration of the registered Design No. 193210 dated 15/9/2003 underOéldll titled as ‘Carpet’ in the
name of Mr. Mahesh Kumar Choudhary & Mrs. Basu Devi Choudhary, both Ipdramers, trading as M/s.
Saraswati Exports, an Indian partnership firm of 3 Ganesh Colonyd&alimar Garden, Amer Road, Jaipur-
302002, Rajasthan, India.’

The Patent Office Journal 16/04/2010 10755



REGISTRATION OF DESIGNS

The following designs have been registered. Theyeanow open for public inspection. In the followingeach entry the Date of
Registration is shown. The Priority Number, Priority Date and Priority Country are also shown.

Design Number

202883

Class

07-01

1)Dart Industries Inc.,

14901 South Orange Blossom Trail Orlando Florida 32837, U.S.A

Date of Registration 03/08/2005

Title Cup

Priority

Priority Number Date Country
29/235/532 03/08/2005 U.S.A.
Design Number 205567

Class 06-03

1)The Supreme Industries Ltd.

601 Central Plaza, 2/6, Sarat Bose Road, Kolkata-700020, West Be

India

Date of Registration 09/08/2006 |
Title Table 4/ I
Priority NA .
Design Number 208296
Class 11-01

1)Jigar Zaveri

Flat No 12, 1st Floor, arihant bldg, Haridas Nagar, Simpoli Road,
borivali(W), Mumbai-400092, Maharashtra, Indi&)Jigar Zaveri

Date of Registration

08/02/2007

Title

Necklaces (Jewellery)

Priority NA
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Design Number

209719

Class

07-99

1)M/S Venus Industries

WZ-1, Basai Darapur, Moti Nagar, New Delhi-110015

Date of Registration 13/04/2007

Title Wine COOICerry\é\t/aiatlh Sparkling
Priority NA

Design Number 211227

Class 11-99

1)Wim Plast Ltd.,

8, Vakil Industrial Estate, Walbhat Road, Goregaon(E),
Mumbai-400063, Maharashtra, India

Date of Registration 16/07/2007
Title Guard Ceiling
Priority NA

Design Number 211920
Class 24-99

1)dayanand kumar sharma

B-12 VRAJDARSHAN SOCIETY, NR. HDFC ATM,

WAGHODIA ROAD, BAPOD,

VADODARA-390019.

2)Dayanand Kumar Sharma

Date of Registration

20/08/2007

Title

Orthopedic Surgical Equipment

Priority NA
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Design Number

211921

Class

24-99

1)dayanand kumar sharma

B-12 VRAIJDARSHAN SOCIETY, NR. HDFC ATM,
WAGHODIA ROAD, BAPOD, VADODARA-390019

2)Dayanand Kumar Sharma

Date of Registration

20/08/2007

Title

Orthopedic Surgical Equipment

Priority NA

Design Number

211922

Class

24-99

1)dayanand kumar sharma.

B-12 VRAIJDARSHAN SOCIETY, NR. HDFC ATM,
WAGHODIA ROAD, BAPOD, VADODARA-390019

2)Dayanand Kumar Sharma

Date of Registration 20/08/2007
Title Orthggﬁﬁ)i::n ggtrgical
Priority NA

Design Number 211923

Class 24-99

1l)dayanand kumar sharma

B-12 VRAJDARSHAN SOCIETY, NR. HDFC ATM,
WAGHODIA ROAD, BAPOD, VADODARA-390019.

2)Dayanand Kumar Sharma

Date of Registration 20/08/2007
Title Orthopeg:llc Surgical

Equipment
Priority NA
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Design Number 211924

Class 24-99

1)dayanand kumar sharma
B-12 VRAJDARSHAN SOCIETY, NR. HDF(
ATM, WAGHODIA ROAD, BAPOD,
VADODARA-390019. 2)Dayanand Kumar
Sharma

Date of Registration 20/08/2007
Orthopedic

Title Surgical
Equipment

Priority NA

Design Number 211926

Class 24-99

1)dayanand kumar sharma
B-12 VRAJDARSHAN SOCIETY, NR. HDF(
ATM, WAGHODIA ROAD, BAPOD,
VADODARA-390019. 2)Dayanand Kumar
Sharma

Date of Registration 20/08/2007
Orthopedic

Title Surgical
Equipment

Priority NA

Design Number 211927

Class 24-99

1)dayanand kumar sharma

B-12 VRAJDARSHAN SOCIETY, NR. HDFQ

ATM, WAGHODIA ROAD, BAPOD,
VADODARA-390019. 2)Dayanand Kumar
Sharma

Date of 20/08/2007
Registration

, Orthopedic Surgical
Title Equipment
Priority NA
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Design Number

211928

Class

24-99

1l)dayanand kumar sharma
B-12 VRAJDARSHAN SOCIETY, NR. HDFC ATM,
WAGHODIA ROAD, BAPOD, VADODARA-390019.

Date of Registration

20/08/2007

Title

Orthopedic Surgical Equipment

Priority NA

Design Number

211929

Class

24-99

1)dayanand kumar sharma
B-12 VRAJDARSHAN SOCIETY, NR. HDFC ATM,
WAGHODIA ROAD, BAPOD, VADODARA-390019. 2)Dayanand

Kumar Sharma

Date of Registration

20/08/2007

Title

Orthopedic Surgical Equipment

Priority NA

Design Number

211931

Class

24-99

1)dayanand kumar sharma
B-12 VRAJDARSHAN SOCIETY, NR. HDFC ATM,
WAGHODIA ROAD, BAPOD, VADODARA-390019. 2)Dayanand

Kumar Sharma

3)Dayanand Kumar Sharma

Date of Registration

20/08/2007

Title

Orthopedic Surgical Equipment

Priority NA
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Design Number

211932

Class

24-99

1)Dayanand Kumar Sharma

B-12 Vrajdarshan Society, Nr. HDFC ATM, Waghodia Road

Bapod, Vadodara-390019, Gujarat, India

Date of Registration

20/08/2007

Title

Orthopedic Surgical Equipment

Priority NA

Design Number

211933

Class

24-99

1)dayanand kumar sharma
B-12 VRAJDARSHAN SOCIETY, NR. HDFC ATM,
WAGHODIA ROAD, BAPOD, VADODARA-390019.

2)Dayanand Kumar Sharma

Date of Registration

20/08/2007

Title

Orthopedic Surgical Equipment

Priority NA

Design Number 212241
Class 14-01
1)Sony Corporation
1-7-1 Konan, Minato-Ku, Tokyo, Japan
Date of Registration 29/06/2007

Title

Optical Disc Player

Priority

Priority Number

Date

Country

200730159942.5

29/06/2007 China
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Design Number

212242

Class

26-04

1)GULAM MOHD MIR.,

SAGAM TANGPAWA, KOKERNAG POST & TEHSIL, ANANTNAG

DISTRICT, JAMMU & KASHMIR, INDIA.  2)Gulam Mohd Mir,

Date of Registration

06/09/2007

Title

Electric Lamp With Radio

Priority NA

Design Number

212275

Class

02-04

1)Premier Melamine Pvt Ltd.
B-1/6 Paschim Vihar, New

Delhi-110043, India.

Date of Registration

10/09/2007

Title Sole for Footwear
Priority NA

Design Number 212281
Class 09-05

1)Tata Tea Limited

1 Bishop Leftoy Road, Kolkata-700020, West Bengal, India

Date of Registration 10/09/2007
Title Receptacle
Priority NA
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Design Number

212288

Class

09-05

1)Tata Tea Limited

1, Bishop Leftoy Road, Kolkata-700 020, West Bengal, India.

Date of Registration 10/09/2007
Title Receptacle
Priority NA

Design Number 213716
Class 13-03

1)M/S. Tomta Furniture Manufacturer SDN BHD
No. 135A & 135B, Jalan Kip 8, Taman Perindustrian KIP, 52200

Kualalumpur, Malaysia

Date of Registration

10/10/2007

Title

Cover for Electric Cable

Priority

Priority Number Date Country
07-01456-0101 10/10/2007 Malaysia
Design Number 213717
Class 08-09 e
1)M/S Tomta Furniture Manufacturer SDN BHD, S
L

No0.135A & 135B, Jalan Kip 8, Taman Perindustrian Kip-52200 Kual

Lumpur, Malaysia

[s})

Date of Registration

10/10/2007 I

Title

Fitting for Partition o

Priority
Priority Number Date Country i
07-01458-0204 10/10/2007 Malaysia '

L
by, T2
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Design Number

214530

Class

13-02

1)Better Energy Systems Ltd.

42 Easton Street, Portland,

Dorset DTS, 1BT, UK

Date of Registration

03/08/2007

Title Solar-Powered Charger
Priority
Priority Number Date Country
29/283,021 03/08/2007 U.S.A
Design Number 214685
Class 26-05

1)Ma Design India Pvt Ltd

C-26, Sector-63, Noida, U.P., India

Date of Registration 12/02/2008
Title Lamp Shade
Priority NA
Design Number 214689
Class 02-04

1)Condor Footwear (UP) Pvt.

Ltd.

7th K.M. Agra Mathura Road, Sikandra, Agra (UP), India.

Date of Registration

13/02/2008

Title

Sole for Footwear

Priority NA
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Design Number 214690

Class 02-04

1)Condor Footwear (Up) Pvt. Ltd.
7th K.M. Agra Mathura Road, Sikandra, Agra (UP), India.

Date of Registration 13/02/2008

Title Sole for Footwear

Priority NA

Design Number 214692

Class 09-05 ey

1)Hindustan Uniliver Limited
Hindustan Lever House, 165/166 Backbay Reclamation, Mumbai-
400020, Maharashtra, India

‘_\ e ———— .f’\.

Date of Registration 13/02/2008

Title Package

Priority

Priority Number Date Country gl
4004112 24/08/2007 U.K. "Q_—_j
Design Number 214738

Class 10-05

1)Crompton Greaves Limited
6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400
Maharashtra, India.

Date of Registration 15/02/2008
Title Testing Apparatus
Priority NA
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Design Number 214744

Class 07-02

1)M/s. Sheetal Industries
238, Rai Bahadur Road, Kolkata-700 053, West Bengal, In

Date of Registration 15/02/2008
Title Pressure Cooker
Priority NA

Design Number 214745
Class 13-03

1)Novar ED&S Limited
Arlington Business Park, Bracknell, Berkshire 12 IEB, Unite
Kingdom

Date of Registration 16/08/2007
Title Switches
Priority

Priority Number Date Country
4004028 16/08/2007 U.K.
Design Number 214747

Class 13-03

1)Novar ED&S Limited

Arlington Business Park, Bracknell, Berkshire 12 IEB, Unitdc |

Kingdom

Date of Registration 16/08/2007
Title Switches
Priority

Priority Number Date Country
4004027 16/08/2007 U.K.
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Design Number 214769

Class 06-06

1)Euro Worstation Interiors Private Limited
Basement, Andhakshi Ashram, Gilbert Hill Road, Behind
Andheri Recreation Club, Near Bhavans College, Andheri (W
Mumbai-400058, Maharshtra, India

Date of Registration 18/02/2008
Title Section for Furniture
Priority NA

Design Number 214799

Class 11-01

1)Resplenda Expression Private Ltd.,
17A Sterling Avenue, Nungambakkam, Chennail-600034
Tamil Nadu, India

Date of Registration 19/02/2008
Title Necklace
Priority NA

Design Number 214843
Class 15-06

1)Lakhanpal Industries
Plot No. 5310, Old Police Chowki Road, New Shimla Puri,
Ludhiana, Punjab, India

Date of Registration 22/02/2008
Title Sewing Machine
Priority NA
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Design Number 214845

Class 09-05

1)Deutsche Sisi-Werke Gmbh & Co. Bertriebs KG.,
Rudolf-Wild-Str. 107-115, 69214 Eppelheim, Germany.

Date of Registration 22/02/2008
Title Drink Pouch
Priority

Priority Number Date Country
29/283,776 23/08/2007 U.S.A.
Design Number 214850
Class 06-13

1)Eicher Goodearth Limited
Eicher House, 12 Commercial Complex, Greater Kailash-
(Masjid Moth), New Delhi-110048, India

Date of Registration 22/02/2008
Title Bed Spread
Priority NA

Design Number 214851
Class 06-13

1)Eicher Goodearth Limited
Eicher House, 12 Commercial Complex, Greater Kailash-
(Masjid Moth), New Delhi-110048, India

Date of Registration 22/02/2008
Title Bed Spread
Priority NA
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Design Number 214852

Class 06-13

1)Eicher Goodearth Limited
Eicher House, 12 Commercial Complex, Greater Kailash-II
(Masjid Moth), New Delhi-110048, India

Date of Registration 22/02/2008
Title Cushion Cover
Priority NA

Design Number 214858
Class 06-13

1)Eicher Good Earth Limited
Eicher House, 12 Commercial complex, Greater Kailash-Par1
(Masjid moth), New Delhi- 110048, Inida

Date of Registration 22/02/2008
Title Cushion Cover
Priority NA
Design Number 214918
Class 14-03
1)Apple Inc.,
1 Infinite Loop, Cupertino, California 95014, USA.
Date of Registration 27/02/2008
Title Electronic Device
Priority
Priority Number Date Country
29/284,187 31/08/2007 U.S.A.
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Design Number 214921
Class 14-03
1)App|_e_|nc., _ o /ﬁ‘%&
1 Infinite Loop, Cupertino, California 95014, USA. 5 “‘m&
Date of Registration 27/02/2008 % \
Title Electronic Device \ x
Priority \\ . f,f’fj}g
Priority Number Date Country H“ngf ?
29/284,187 31/08/2007 U.S.A
Design Number 215458
Class 13-03 X s x
1)Siemens Atkiengesellschaft _ {:“?\ %—7 } 5;‘?.-%
Wittelsbacherplatz 1, 80333 Munich, Germany "«,"*a,‘*. “11 H”;:w \
Date of Registration 21/09/2007 ‘»H‘-.::H Y :::% \
Title Cover Plate of Switch \ ‘{j\ W “I::hﬂﬁ \
Priority \”x.\'ﬁ\ E H\\ “a
Priority Number Date Country \j‘l —%'n
200730323438.4 21/09/2007 Germany ' ’
Design Number 215679
Class 23-01
1)Gessi S.P.A,,
Frazione Vintebbio, Parco Gessi, I-13037 Serravalle Sesia, Verge
Italy.
Date of Registration 01/04/2008
Title Mixing Tap
Priority
Priority Number Date Country @
MI20070000196 01/10/2007 Italy
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Maharashtra, India.

1)Crompton Greaves Limited
6th Floor, CG House, Dr Annie Besant Road, Worli, Mumbai-400 03

Design Number 215830
Class 21-02

1)Power Systems, Inc.,

P.0.Box 31030, Knoxville, TN 37950.

Date of Registration 09/04/2008 .'
Title Exercise Hurdle .I
Priority -I
Priority Number Date Country
29/295,872 09/10/2007 U.S.A. —
Design Number 216298
Class 23-04

Date of Registration 13/05/2008
Title Fan
Priority NA

Design Number 216463
Class 14-03

416, Maetan-3Dong, Yeon

1)Sumsung Electronics Co. Ltd.,
gtong-Gu, Suwon-City, Gyeonggi-Do, Kof

Date of Registration 28/05/2008
Title Cellular Phone
Priority NA
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Design Number

216983

Class

10-04

1)Chatsworth Products, Inc.,
31425 Agoura Road Westl

ake Village, CA 91361-4614, USA

Date of Registration

02/07/2008

Title Raceway for Cable Management
Priority

Priority Number Date Country
29/302,234 14/01/2008 U.S.A.
Design Number 217161

Class 08-07

1)LMD Machine Technologies

Plot No. 11212, Bheem Place, Lane No. 7, Raj Nagar, Gurgaon-122

Haryana, India.

Date of Registration

15/07/2008

Title Single Point Locking Unit
Priority NA

Design Number 217204

Class 19-06

1)Camlin Limited

Hilton House, 48/2, Central Road, Midc, Opp. Tunga Paradise Hote

Andheri (East), Mumabi-400 093, Maharashtra, India.

Date of Registration 17/07/2008
Title Marker Pen
Priority NA
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Design Number 217205

Class 19-02

1)Camlin Limited

Hilton House, 48/2, Central Road, Midc, Opp. Tunga —

Paradise Hotel, Andheri (East), Mumabi-400 093, Maharas

—

India.

Date of Registration 17/07/2008

Title Stamp Pad
Priority NA

Design Number 217206
Class 19-06

1)Camlin Limited
Hilton House, 48/2, Central Road, Midc, Opp. Tunga
Paradise Hotel, Andheri (East), Mumabi-400 093,
Maharashtra, India.

Date of Registration 17/07/2008
Title Pen
Priority NA

Design Number 217207
Class 19-06

1)Camlin Limited
Hilton House, 48/2, Central Road, Midc, Opp. Tunga
Paradise Hotel, Andheri (East), Mumabi-400 093,
Maharashtra, India.

Date of Registration 17/07/2008
Title Marker Pen
Priority NA
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Design Number 217245

Class 11-02

1)SHRIATUL KANT GUPTA, SHRI AJAY AGARWAL, SMT.

RACHNA AGRAWAL AND SMT. MADHULIKA GUPTA.,

VIBGYOR OVERSEAS, 2/60, MAKHAN LAL PLAZA,
PUTURIA MAHAL, YAMUNA KINARA ROAD, AGRA, UP,
INDIA. 2)Vibgyor Overseas

Date of Registration 22/07/2008
Title Decorative Article
Priority NA

Design Number 217247
Class 11-02

1)SHRI ATUL KANT GUPTA, SHRI AJAY AGARWAL, SMT.

RACHNA AGRAWAL AND SMT. MADHULIKA GUPTA,,

VIBGYOR OVERSEAS, 2/60, MAKHAN LAL PLAZA,
PUTURIA MAHAL, YAMUNA KINARA ROAD, AGRA, UP,
INDIA. 2)Vibgyor Overseas

Date of Registration 22/07/2008
Title Decorative Article
Priority NA

Design Number 218039
Class 15-99

1)United States Gypsum Company

550 West Adams Street Chicago, lllinois 60661-3676, United

States of America

Date of Registration 22/08/2008

Title Tray _of Reservoir for use in Applying
Joint Compound to Paper Beads

Priority

Priority Number Date Country

29/304, 084 25/02/2008 U.S.A.
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Design Number

218396

Class

08-06

1)Ashok Home Appliances Pvt., Ltd.,
"Ashok Estate", 8, Mavdi Plot, Rajkot-360 004, Gujarat, India

Date of Registration 05/09/2008
Title Handle
Priority NA

Design Number 218683
Class 24-01

1)Life Scan Scotland Limited

Beechwood Park North, Inverness IV2 3ED, State of Incorporatior]

Date of Registration

22/09/2008

UK

Title Analyte Test Meter
Priority

Priority Number Date Country
29/305482 21/03/2008 U.S.A.
Design Number 219030

Class

06-01

1)Formway Furniture Limited

176, Gracefield Road, Petone, Wellington, New Zealand

Date of Registration 08/10/2008

Title Chair

Priority

Priority Number Date Country
410673 09/04/2008 New Zealand

i —

The Patent Office Journal 16/04/2010

10775



Design Number

219124

Class

06-03

1)Loom Crafts Furniture (India) Pvt. Ltd.,
A-7/98 & 99, South Side of G. T. Road, Industrial Area, Ghaziabax

201009, (U.P.), India

il

Date of Registration 13/10/2008

Title Table

Priority NA

Design Number 219245

Class 12-16
1)Piolax Inc.,

51 Iwai-cho, Hodogaya-ku, Yokohama-shi, Kanagawa-Ken, Japat

2)Honda Motor Co., Ltd.,

Date of Registration

16/10/2008

Title Spring for Oil Filter Cap of Automobile
Priority NA

Design Number 220295

Class 13-99

1)Naresh Matai

405, Hiren Industrial Estate, Mogal Lane, Mahim (W), Mumbai-

400016, Maharashtra, India

Date of Registration 18/12/2008
Title Tester
Priority NA
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Design Number 220941

Class 19-99

1)Sharad Haksar
1st Floor, 1st Main Road, Seethammal Extension, Teynampet,
Chennai-600018, Tamil Nadu, India

Date of Registration 28/01/2009
Title Table Ornament
Priority NA

Design Number 222353
Class 13-03

1)Pooja Plastic
4622/B-235, Jai Mata Market, Tri Nagar, Delhi-110035, India

Date of Registration 09/04/2009
Title Modular Plates
Priority NA

Design Number 222422
Class 08-07

1)Virendra Kumar Agarwal
Add-Yara Locks,Gopi Mill Compound, Norangabad, G.T. Road
Aligarh, U.P.-202001, India 2)Virendra Kumar Agarwal

Date of Registration 16/04/2009
Title A Locking Device
Priority NA
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Design Number

222464

Class

08-06

1)M/s Signet Sales Corporation

Shivam Industrial Estate,Aji Dem Kothariya Ring Road Negd

18

Akash Restaurant Behind Petrol Pump Rajkot-360003 Gujarat|India
Date of Registration 04/04/2009

Title Handle

Priority NA

Design Number 222865

Class 19-06

1)Pidilite Industries Limited

Regent Chamber, 7th Floor, Jamnalal Bajaj Marg, 208, Nariman
Point, Mumbai 400 021, Maharashtra, India

Date of Registration 13/05/2009
Title Nozzle
Priority NA

Design Number 222934
Class 08-09

1)M/S. Kemy Oversease

dia

E-43, Phase -1V, Focal Point, Ludhiana-141 010 (punjab)In
Date of Registration 21/05/2009
Title Tower Bolt
Priority NA
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Design Number

222974

Class

21-01

D)Indian Institute Of Technology Bombay

Powai, Mumbai 400 076,

Maharashtra, India

Date of Registration

22/05/2009

Title Game Board Set
Priority NA

Design Number 223471
Class 24-01

1)Unetixs Vascular,Inc.

Rhode Island Corporation, 125 Commerce Park Road, North

Kingstown, R1 02852, U.S.A.

Date of Registration

18/06/2009

Title Cart For A Medical Device
Priority

Priority Number Date Country
29/329,676 19/12/2008 U.S.A.
Design Number 223672

Class 02-04

1)Kailash Kumar

B-70/14, Dsidc Complex,

Lawrence Road, Delhi-110035,

India

Date of Registration 07/07/2009
Title Footwear
Priority NA
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Design Number 223809

Class 09-01

1)J.J.Products
Sukhsehaj Enclave, Vill. Sahota Tehsil Anandpursahib
(Distt.Roopnagar)(Punjab)(India) Pin 140112)Onkar Singh
3)Smt. Parveen Kaur

Date of Registration 15/07/2009
Title Bottle
Priority NA

Design Number 224724
Class 30-03

1)Kumar Engineering Works
B-38, G.T. Karnal Road Industrial Area, Delhi-110033, India

Date of Registration 16/09/2009
Title Pet Bowl
Priority NA

Design Number 224742
Class 07-02

1)M/s Venus Industries
WZ-1, Basai Darapur, Moti Nagar, New Delhi-110015 (India).,

Date of Registration 17/09/2009
Title Pudding Bowl
Priority NA
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Design Number 224744

Class 07-02

1)M/s Venus Industries
WZ-1, Basai Darapur, Moti Nagar, New Delhi-110015 (India).,

Date of Registration 17/09/2009
Title Tea Pot
Priority NA
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